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Import of Gold 

1606. SHRI MANJAY LAL: 
SHRI Y.S. RAJASEKHAR 

REDDY: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether Government's attention 
has been drawn to the news-item ap-
pearing in the Times of India dated 
25 July, 1990 captioned "Ministries 
differ on gold import scheme". 

(b) if so, whether any final decision 
has been taken regarding import of 
gold; and 

(c) if so, the details thereof? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI ANIL SHASTRI): (a) Yes, 
Sir. 

(b) No, 'Sir. 

(c) In view of (b) above, question 
does not arise. 

[Englisil] 

Purchasing Power of Rupee 

1607. SHRI MANJAY LAL: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether the purchasing power 
of Indian rupee is declining con-
tinuously; 

(b) if so, the position with regard 
to purchasing power of rupee by the 
end of 1987-88, 1988-89 and 1989-90; 

(c) whether the purchasing power of 
rupee has further declined in the 
country during the past six months; 
and 

(d) if so, the specific steps taken to 
stabilise the rupee and with what 
success? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI /\NIL SHASTRI): (a) to 
(d). The movements in purcbtasing 

power of the rupee defined as the reci-
procal of the Consumer Price Index 
for Ind.ustrial Workers (1982=100) 
by the end of 1987-811, 1988-89 and 
1989-90 and during the months 
January to June, 1990 are given 
below: 

Period 

Yeor end 
1987-88 
1988-89 
1989-90 

Months 1990 
January 
February 
March 
Ai1ril 
May 
June (late~t available) 

Purcha-
sing 
Power of 
Ru?el' 
(in 'p'lise) 

65.3f) 
60.24 
56.40 

57.47 
57.14 
56.50 
55.5f) 
54.95 
54.05 

Government have initiated several 
steps to prevent erosion in purchasing 
power of rupee as a result of rise in 
prices. These include containing the 
budget deficit. introducing economy 
mOlsures to curb Government expen-
diture, maintaining supplies of essen-
tial commodities through PDS and 
strict action against hoarders and 
blackmarketeers. 

Utilisation of Foreip AID 

1608. SHRI NARSINGRAO 
SURY A W ANSHI : Will the Minister 
of FINANCE be pleased to state: 

(a) whether Government's attention 
bas been down to the news item cap-
tioned "unutilised foreign aid piling 
up fast" appearing in the Deccan 
Herald dated 6 April, 1990; 

tb) if so, the details with reasons 
thereof; and 
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(c) the further steps taken by Go-
vernment in this regard for full utili-
sation of foreign aid? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI ANIL SHASTRI): (a) Yes, 
Sir. 

(b) and (c) A number of factors 
have contributed to less than antici-
pated utilisation of external loans I 
credits. These include delay in secur-
ing mandatory approvals.· resolution 
of technical issues, procurement and 
implementation delays and inade-
quate availability of counter-part 
funds. 

The progress of projects fin'anced 
with foreign assistance are constantly 
being reviewed. Procedures for ap-
provals have been simplified and pro-
gress of projects is being monitored 
with a view to imprJving the disburse-
ment of loans / crCl1its already commit-
ted. 

Waiver of agricultural loans in Anda-
maD aDd! Nicobar Islands 

1609. SHRI MANORANJAN 
BHAKATA: Will the Minister of 
FINANCE be pleased to state: 

(a) whether the agricultural loans 
advanced to the farmers in Andaman 
and Nicobar Islands would be written 
off: 

(b) if so, the total amount involved 
in nationalised banks and co-opera-
tive banks, separately; 

(c) whether the entire amount for 
Andaman and ~icobar Islands WGuld 
be borne by Union Government, it 
being a Union Territory; 

(d) if so, whether necessary direc-
tions have been issued in this regard; 

(e) if so, the details thereof; and 

(f) if not, the reasons therdor? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI ANIL SHASTRI): (a) to (f) 
The Agricultural and R ural Debt 

16-1 LSSfND/90 

Relief (ARDR) &heme, 1990 formu-
lated bv the Central Government 
covers -the whOle country induding 
Union Territory of Andam:lfl and 
:r-.;icobar Islands. While the burden 
of debt rdief to be provided under 
the scheme by publk sector banks 
wi!! be borne by Central Government, 
that In respect of co-operative l'anks 
V\ ill be shared cquaUy from the Cen~ 
tral Government budget and the bud-
get of Union T ~rrih)ry. All the 
State Governments and Union Terri-
tcry Administrati,)llS including Anda-
man and Nicobar blands havc been 
n:.quested to formulate a scheme for 
bon owers pf Cooperatives on the 
lines of Government of India's Scheme. 
The exact number of beneficiaries 
and quantum of relief provided batik-
wise under the Scheme will be known 
only at the final stage d implemen-
tation of the Scheme. 

Promotion of adventure tourism 

1610. SHRl MANORANJAN 
IlHAKAIA: WilL the Minister of 
TOURISM be pleased to state: 

(a) whether Union Gcvemment 
have laid emphasis on the need for 
promoting. adventure touris~l so as to 
n:akc peopk aware of enVIronmental 
protection; 

(b) if so. the steps taken hy Govern-
I1lent in this regard: and 

(c) if not. the 1 easons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
TOURISM (SHRI SATYA PAL 
MALIK): (a) to (c) The Central 
Department of Touri3m is fully con-
scious of the need to make people 
aware of environmental protection and 
for that purpose all tourism related 
schcmt:s are approved after ensuring 
that all requisite iormalitje.') are com-
plied with and necessary c]earances 
are obtained from concerned autho-
rities. These include factors relating 
to environmental protection. 


